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*|Authors of records for the time capsule |

*413. SHRI O. P. TYAGI:
SHRI MAN SINGH VARMA:
SHRI J. P. YADAV:
SHR1 PITAMBER DAS:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE be
pleased to state:

(a) the names of the members of the
Council of the Indian Historical Research
who were entrusted with the work of writ-
ing the historical records placed in the time
capsule;

(b) the details of the guidelines given
by the Council to the authors of the re-
cords; and

to Qi stione 12

{¢) whether there is any proposal to give
awards to the authors of these records; and

¢ if so, what are the details thereof?]

THE MINISTER OF EDUCATION,
SOCIAL. WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) The pre-
paration of the documentation relating to
the historical account conhtained in the Time
Capsule was entrusted by Government to
the Indian Council of Historical Research
as a body; Government did not assign the
work of writing the account to any in-
dividual. A list of the members of the
Council is laid on the Table of the Sabha.
{See Appendix LXXXVU, Annexuie No.
38).

(b) The historical narrative was to be a
10,000 word account of important aspects
of history of India from 15th August, 1947
to 15th August, 1972.

(¢) No award was envisaged for the pre-
paration of the narrative. It was under-
| taken as purely academic activity.
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1The question was actually asked onthe floor of the House by Shri O. P, Tyagi.”
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| English translation.
] Hindi translation.
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PROF. S. NURUL HASAN: The sugges-
tion of the hon. Member is not correct. The
fact of the matter is that any account
which is prepared for posterity is taken
up by the scholars as an activity where
they would be making projections as 10
which events of the contemporary situa-
tion are likely to be of significance after
many years have passed and on this issue
there is always likely to be a difference of
opinion  between scholars and therelore
the Government ensured that the work was
entrusted to a body of scholars and the
Government had no intention of tempering

with anything which this scholaily body
had written.

=t Tgw SEIN @O ¢ qemE, WEraw,
Ay Y F e agY feur | 49 w17 fang
qer & & s avarT F1 A= @ JU0e fRar
wa, fawg eafsaat &1 fagr war a1 qeq
# TEF) T T @ W, GET F A9
FIT AGT ATAT AT ?

MR. CHAIRMAN: Will you kindly
supplement your answer?
s PROF. S. NURUL HASAN: | have

already answered that, firstly, the Govern-
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ment entrusted it to a scholarly body and
the Government 1tself did not prepare this
account. Seccondly, as 1 have submitted,
any contemporaneous diseussion of events
and personahues would not be proper and
suitable. As the House knows undoubtedly,
for example, historical records are not open
ta scholars until thirty years have passed
for the very simple reason that there are
individuals about whom there may be
differences of opinion. There are events
about which there may be a Jifference of
opinion. Therefore, it is left to a later
period when objectivity can come.

SHRI PITAMBER DAS: Difference of
apinton between scholars and politicians?
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PROF. S. NURUL HASAN: The only
guideline that was given by the Govern-
ment to the Council was what I have
already stated, namely, to prepare a his-
torical napfative. a 10,000 word, account of
mportant aspects of the history of India
from 15th August, 1947 to 15th August,
1972. Since it was a body of experts they
could have drawn up their own guide-
}ines.
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PROF. S. NURUL HASAN: Sir, I have

already stated in the other House that the |

document which was placed on the Table
of the House purporting 10 be the account
that has gone into the capsule is not, in
fact, the accounr that has gone into the
capsule,

*f} STTEEY AT QAN . HqA 2H FIONE |
1 97T 3 W gafan &7 AT QBT |
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i
MR. CHAIRMAN: Please continue. i

PROF. S. NURUL HASAN: I have |

mettl Jdoes not consider it proper to pub-
lish this and therefore, it would not be

possible for me to keep on taking up in-
dividual allegations and say whether this !
is true or this not true. T would like to

assure the hon. House that the contents
of the capsule taken in their entirety do
not lend themselves ...

s SyTEeal FAE qrEA AN, F A8
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MR. CHAIRMAN: Mr. Yadav, let him
finish first. T will allow vou again, if neces-
sary.

PROF. S. NURUL HASAN: They do
not lend themselves to the type of mis-
givings which have been expressed by the
hon. Member. However, 1 would like the |
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hon, Member to take mto account the dates
which are being dealt with in this capsule -
15th August, 1947 to 15th August, 1972,
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PROF. S. NURUL HASAN: T have
already stated that the hon. Member may
take into account the date, which is from
the 15th August, 1947 onwards. Then,
Sir, if there is any name of any distin-
guished son of India whose main achieve-
ment is prior to 1947, then obviously,

there is no question of including that in
this account,

Then, Sir, 1 have already stated in the

House in regard to the contents of this
capsule.
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&l WEEA! THIT AFT ;91T ITA fAF
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PROF. S. NURUL HASAN: 1 have

[13 MARCE 1974]

» Governiment so  thal

already stated with reference to a question ‘

that was asked on 29-11-72 when 1 had
given an assurance, and in fulfilment of
that assurance, 1 have stated that 13 por-
traits of important national leaders placed
in half-tone and m copper plates placed in
the Central Hall of Parliament have also
been embedded in this capsule in which

some of the names he mentioned are
there.
SHRI PITAMBER DAS: The back-

ground of my question, Sir, is this. Dur-
ing her election tours of UP which she
did in her capacity as Prime Minister, she
is reported to have said at many places
that she did rot even read the text of the
historical record placed in the time cap-
sule. Now, I would like to know, very

categorically, whether the text had been
provided to the Prime Minister and she
did not voluntarily choose to read it, or

it was not provided to her at all? If not,
then why was it not provided?

o Qitr i 18
our students may

know what has transpired in the last 25

years? v -
FPROF. S. NURUL HASAN: Sir, in
| most of the schools text-books ocontem-

poiary history is not included as part of
the history sylabus.

SHRI1 S. S. MARISWAMY: Sir, earlier
the hon'ble Mimuster said that the text
placed on the Table of the Lok Sabha
was not correct hundred per cent. Sir, my
potat ol order 1s that neither the Prime
Minister nor he himself read the text...

MR. CHAIRMAN: This is no point of
order.

SHR1 J. P. YADAV: This is a
vital issue.

MR. CHAIRMAN: It is not a point of
order.

very

SHRI PITAMBER DAS: It may not be
a point of order but this is a very rele-
vant question,

" PROF. S. NURUL HASAN: The text of '

Lthe historical account was prepared by the
Council and was sent straight into the cap-
sule. 1t was neither seen by me nor by the
Piime Minister nor by any other member
of the Government.

Y FEl ST AR 9 qTE
qTET 1 {IT NI ATh He7 a8 7 F
iR e frar & fF 7 g HJer S
AT 3@, T TRIT @I | TAR 1 fawz
& F IEF AT AT AFTA A
qrz Y FheT TEN | AT SAGEIT FHLA T,
HHT @A AT HIS ARl 9T | 9§ EEH
foqa § o frgr v & 7

MR. CHAIRMAN: There is no point
of order.

SHRI SHYAMLAL GUPTA: Since we
are teaching t¢ our students the true his-

tory of India, wi!l it not be in the interests .

of the natior to ieproduce the time cap-
sule in the text-books nauonalised by the

MR. CHAIRMAN: I did not say it is
not a relevant question but it is not a
poiat of order. Now, Mr. Mariswamy,

pieise sit down.

SHRI N G. GORAY: Sir, this question
was iaised in the last session also. Sir,
I have been trying to guess what is in the
mnd of the Minister in not divulging the
contents of this capsule. | would like to
know from him what was the motive be-
hind asking certain experts or certain
scholars to prepare a study of the con-
ten porary history. They prepared a study
of the contemporary history and you
‘buried it and you say that he confents
will not be disclosed. I do not really under-
stand this policy at all. I would like to
ask you whether they were asked to have
an evaluation of the wvarious historical
trends that are manifesting themselves after
independence or whether you had asked
them to evaluate the merits or demerits
of certain individuals, the broad historical
trends that are uncovering themselves dur-
ing the last 25 years. I do not understand

I'why is it that they are so reluctant to tell
us what has gone into the capsule. What
is it that they are trying to hide from
I Parliament?

TR

}
I
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PROF. S. NURUL HASAN: I will

answer this question. 1 read it afterwards.

SHRI PITAMBER DAS: Afterwards?
After what date?

PROF. S. NURUL HASAN: Long after
the capsule had been buried.

SHRI PITAMBER DAS: So that you
had a copy of the text with you even
after it had been buried. If there were

copies of the text with you, may | know
why they were not made available to the
Parliament, when they demanded it?

SHRI BHUPESH GUPTA: Sir, 1
ask a question.

SHRI N. G. GORAY: Sir, I want your
protection. This is a very simple question.

PROF. S. NURUL HASAN: 1 am
answering the question of honourable Shri
Goray. The hon'ble Member wants to know
what guidelines were given. 1 have atready
mentioned what guidelines were given. We
had not, as Government, given any more
guidelines than what | have already stated
in reply to the principle question,

will

Sir, so far as the second part of the
matter is concerned. . .
SHRI N. G. GORAY: Please tell me

again. I have not understood the trends—
economic, social or political.

PROF. S. NURUL HASAN: I have said
it twice. May 1 repeat the guidelines?

MR. CHAIRMAN: You have nothing to
add beyond what you have already said?

PROF. S. NURUL HASAN: No, Sir.

. We had left it to the Council to decide how

they are gomng to put it.

DR. K. MATHEW KURIAN: Sir, be-
fore I ask my question I seek your protec-
tion. ..

SHRI N. G. GORAY: The other point
is not explained. I asked why it is that he
thinks it necessary to keep this as a4 secret
from the Members of Parliament. We should

[RAJY A NABHA|
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know what is written aboum us. We re-

present certain trends.

PROF. S. NURUL HASAN: I have al-
ready answered it at some length. I even
gave the example of the papers in the

National Archives which are not made
available to the pubhe for a thirty-year
period . . .

SHRI BHUPESH GUPTA: That is a

different thing.

PROF. S. NURUL HASAN: Therefore,
the reason is the same.

MR. CHAIRMAN: Dr. Kurian,

DR. K. MATHEW KURTAN: Sir, [ nced
your protection,

MR. CHAIRMAN: Kindly put your
question. | do pot want a debate.

DR. K. MATHEW KURIAN: I need
your protection before | ask my question.

CHAIRMAN: You cannot have

MR,
protection unless you put your question,

DR. K. MATHEW KURIAN: T would
like to know from the honourable Minister
whether it is a fact that in the note pre-
pared by Prof. S. Krishnaswamy, Professor
of History, Madras Christian College,
Madras, which was also released and com-
mented upon by Mr. Badrinath, Commis-
sioner for Archives and Historical Research,
Tamil Nadu, and which was supposed to
have gone into the time capsule, there was
a statement to the following effect—I am
quoting it—"In the field of agricultural
production the latest achievement of free
Jndia is that the threat of famine has vir-
tually been eliminated from the country”,
This 1s the statement which has gone into
the time capsule. This version was given
by a person who is a Professor, Prof. S.
Krishnaswamy of Madras Christian College,
Madras. I would like to know whether this
is true, and whether the Government is
duty-bound under the rules of the Indian
Council of Historical Research to give
directives to the Council-—Rule No. 16 says:
Government of India may give directives
to the Council—in respect of its broad
policies and programmes. 1 would like to
know whether under this rule of the Coun-
cil the Government s duty-bound to see
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this document where such obvious viola-
tion of truth, such obvious travesty of
truth, has been written, before the docu-
ment goes into the capsule. I even charge
the Minister with misleading this House
hecause he has seen the document and he
retuses to tell us the contents.

PROF. S. NURUL HASAN: The Coun-

.cil may have asked people to draft, but

that draft muost have undergone changes.
I myself made inquines and 1 was
told that 1t has undergone changes, it has
gone through various stages as is quite
normal mn the scholarly world, and it has
been examined, vetted, modified and changed
by various persons. And if T had to deal
with indwvidual siatements and paragraphs
and sentences . . .

¢

DR. K. MATHEW KURTAN: Sir, this is
a very serious mattet. This is published in
“Social Scientist” which is a scientfic journal
and the contents are published in the
journal, Why does not the Minister tell
us about the contents” [Iet Parhament
know, let the people know. the contents.

PROF. S. NURUL HASAN: 1 have al-
ready stated that looking into the things
#s a whole and the contenis in their en-
tirety, the conteants of the time capsule do
not lend themselves to these misgivings,

SHRI D. D. PURI | am asking a very
limited question. According to some news-
papers even the martyrdom of the Father
of the Nation does not find a mention in
the paper that has been put in the capsule.
Is the honourable Minister in a position to
categorically and unequivocally deny that
this is a correct statement? Secondly, T
would like to know what the great philo-
sophy is in the Minister seeing the docu-
ment after it has been buried and when it
is beyond any correction and beyond any
rectification.

SHRI SHYAMLAI. GUPTA: He is a
man of history himself.

PROF. S. NURUL HASAN: I do not
wish to wear two hats at the same time.
Nobody can wear or should wear two hats
if he can help it. I have already stated a

[13 MARCH 1974]

few minutes ago, if nmy honourable fiiend .

had heard it, that the contents of the cap-

sule taken in their totality do not lend '

lo Questions 23
themselves to the type of musgivings that
have bheen aroused m  somebody

SHRI D. D. PURI: Can you categorically
deny that the martvrdom of the Father of
the Nation 15 not a matter which can be
brushed aside? [ am asking for an assu-
rance at [east .

SHRI PITAMBER DAS: The Minister
cannot plead tgnorance, since he has read
the text.

st W@t w@E AR - 7@ S
AT ST

S AT A=A FF T JT @I
nfgr-gt ar AT 7 |

SHRI PITAMBER DAS: And the Minis-
ter ciannot plead ignorance because he has
tead the contents.

. A A

SHRI D. D. PURT: T would like a
categorical denial, a categorical statement
whether this is correct or not, namely, that
the martyrdom of the Father of the Na-
tion does not find a place in the capsule.

SHRI LAI

¢ 3

no.

K. ADVANI: Say ‘yes’ or

PROF. S. NURUL HASAN: I thought
the honourable Member would understand
the meaning; the meaning is very clear, I
have stated that these misgivings. . .

SHRI LAL K. ADVANI: This misgiving,
not these misgivings, Tell us whether this
misgiving is correct or not.

PROF. S. NURUL HASAN: Sir, my
difficulty is if specific questions are asked
whether this particular sentence is occurring
or that particular sentence is occurring, it
will not be possible for me to reply.

That is going to create difficulties. But
I have made on overall statement that [
can assure the hon. House that these sen-
tences do not lend themselves to these
yausgivings. s b

SHRI PITAMBER DAS: We want you
to speakh about the event, not about the
SenMEnces..s L . ot atia  slquen yailiw

R
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~ SHRI LAL K. ADVANI: From the Mumis-
ter’s silence, the country will draw. .t.t'xe con-
clusion that it is true that Gan‘dhm s mar-
tyrdom does not find a place in the time

capsule.

SHRI A. P JAIN: May | knqw v.vhat
were the guidelines given to the historians
and whether they worked out an agljeed
story or whether the historians have glv?n
their own versions so that the men in
future may draw their own inferences from

the various versions?

PROF. S. NURUL HASAN: So far as
the terms of reference are c?ncer'ned, 1
have already stated them twice 1n the

House . . .
SHRI A. P. JAIN: Please repeat them
once again.
PROF. S. NURUL HASAN: May I re-
peat them?

MR. CHAIRMAN: No. You please go
ahead.

PROF. S. NURUL HASAN: So far as
the historians of the future are concerned,
I have no doubt they will have even better
ways of examining evidence and facts than
we have. Therefore, I have no reason to
doubt that the future historians . . .

SHR1 A. P. JAIN: This is no answer
to my question. 1 asked whether they ha.ve
given an agreed story or diﬂ’erent' storl?s
because historians sometimes differ in their
versions. Have they given different versions
so that men who make researches in futu're
may have different versions to draw in-

ferences from?

PROF. S. NURUL HASAN: Only one
version has come to us from the Council.

SHRI BHUPESH GUPTA: The Prime
Minister in a statement once said that this
time capsule idea was not a bright idea.
We are making history. But we do not
vary history. Now we have started varying
history also. I should like to know from
the hon. Minister if he could enlighten .me
on one aspect of the matter regarding the
time capsule. After our Independence wor-
kers, peasants and other sections of the
toiling people eame forward in countless

[RATYA SARRA]
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straggles 10 make Independence meaning-
ful, to expand democracy, io fight forces of
co.nmunalism and reaction and to uphold
the banner of secalarism. The whole period
since then has been one saga of countless
struggles by the masses of our country on
the one hand and of attempts by bourgeois
class and ruling forces to suppress them on
the other. 1 want to know whether all
these things have been duly reflected in
the time capsule n order to show that after
the Independence a new phase has opened
when the bourgeois class started going back
on the freedom plan whereas the working
class on the other hand was trying to
carry it forward. I should like to know
wh:ther that has been reflected in the time
capsule. I should also like to know whether
it has been duly noted in the time capsule
that the communal forces have emerged in

the post independence period with the
assassination of Gandhiji. And finally . . .
MRCHAIRMAN:- That is-enough.

SHRI BHUPESH GUPTA: Not enougl,
Sir. The time capsule has been buried. I
carnot take it out. The hon. Minister gave
the analogy of archives. Archives are not
the same thing as writing history. In
archives we preserve things. Here you have
written history. It is a question of national
responsibility. Neither the Prime Minister
noi the Minister of Fducation in charge
sav/ it before it was buried. 1 should like
to know who will take up the responsibility
for this. Parliament does not come into
the picture even vicariously, Neither the
Prine Minister nor the Education Minister
had seen it. Then posterity will ask as to
who buried it. Only historians? Or is there
somebody at the Government level? There-
fore, the whole thing had been mis-
conceived.

The Prime Minister has said that it is
not a bright idea. Tt is a clumsy idea,
clumsily conceived and clumsily executed,
giving rise to neediess controversy in the
country. Sir, I want a discussion on this.

ofY SRR S A o, 1942
7 A AR § e i gl 3
sAqr @ St duErg fEAr 91 3 gEer
e ot g & v adi ?
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PROF. S. NURUL HASAN: Sir, as I
have said already, 1t is an account not
written by the Governmeni, but it is an
account written by a body of scholars. Sir,
whenever the Government has been spon-
soring several works of history, they are
not written by the Government. Bui the
Government gives to the scholars such
works and they write.

SHRI BHUPESH GUPTA: You yourself
are a scholar. You could have written it.

PROF. S. NURUL HASAN: 1 have only
two hands and I had something else to do.
Sir, as | have submitted already, all aspects
are taken into account whenever they write
such things.

SHRI BHUPESH GUPTA: Sir, on a
point of order. My question has not been
answered and this is an evasive answer.
Just as the others have asked, I asked
whether this particular aspect of our his-
tory has been taken inio account and whe-
ther the capsule can be buried without this
portion. I want to know whether the
honourable Minister can give an assurance
in this regard. Of course. I will not ask
him to say everything out of his memory
although. T know. he has a good memory
and he can say. I want to know whether
this part of the history, this glorious part
of our history of the struggles of our
working people during the post-indepen-
dence era, has been duly reflected in the
time capsule which has been buried or
whether any other version has been given
or whether their struggle has been deliber-
ately underplayed by them.

PROF. S. NURUL HASAN: Sir, nothing
has been underplayed which was of impor-
tance.

SHRI PITAMBER DAS- Sir, looking at
the situation now, I request for an half-an-
hour discussion on this.

MR. CHAIRMAN. You give nolice

SHRI PITAMBER DAS: I have already
given it to the Secretary General.

MR. CHAIRMAN: You give notice and
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T will consider it. 1 do not give an order
on this now.

fo Questions 26

SHRI PITAMBER DAS: Naturally, Sir,

you will consider it.
LI T S Y ;‘ LR

SHRI KRISHAN KANT: Sir, 1 want to
know from the honourable Minister, him-
self being an able historian, whether he 1s
trying to say that because of the non-
availability ot official material for historical
research that the work o. description of the
25-year period has been given to certain
historians. Why should the Government
give the right to certain historians of writ-
g almost the confidential report on the
25-year period to be seen after about five
thousand years or so? Are they making a
mockery of history and are they making
a mockery ot the people of this country?
Sir, this is not a party question and the
people on the Opposition side are trying
to make it a party question and they are
trying to degrade history by making an
issue of it and the Prime Minister has
tried to take it above the party level and
she has said also that this is not a correct
thing and it seems that the Minister has
not seen it and the Prime Minster has
not seen it . ..

MR. CHAIRMAN: Please put your ques-
tion. I do not want a discussion on this.

w} FEG qE WA ARG, HTo
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SHRI KRISHAN KANT: Sir, what is
the issue now? Where is the question of
prestige in this now? They do not want
to lay 1t on the Table of the House and
they do not want to make the position
clear to the whole country, Somebody
asked about the assassination of Gandhiji.
Apart from this cepsule, there may be other
documents also. So, the question is whether
the description given by the historians,
which were microfilmed also, of the assas-
sination of Gandhiji is also there or not.
This is the main question. Sir, the Minister
should not try to mislead the House and a
clear and an objective answer is required.

Mr. Hasan, your reputation, your life-
time reputation as a historian and the ob-
jectivity of the Government are at stake,

g oI Sap s v T
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After five thousand years you will not be
there nor this Parliament will be there...

MR. CHAIRMAN: Mr. Krishan Kant,
please do not say that there will not be
Parliament then. 1 do not expect that Parlia-
ment will not be there.

" DR. K, MATHEW KURIAN: Sir. you
should allow an half-an-hour discussion on
this.

o7

+ PROF. S. NURUL HASAN: Sir, the
honourable Member quoted the Prime
Minister. But she also used another word
that 1t 1s much ado about nothing. 1 hope
the honourable Members have seen that
also.

" Sir, I have already stated- i am repeat-
ing it for the third or fourth time-—that
the contents ol the capsule did not iend
themselves to these misgivings. I would
like to assure hon. Membets and the House
with due sense of responsibility. . .

L SY% SR I bt

(Interruplions)

SHRI KRISHAN KANT: 1 did not ask
about the capsule. I asked about the docu-
ment written there. Sir, as pointed out in
the capsule we have a number of docu-
ments. I wanted to know whether any docu-
ment written out contains the fact of
Gandhiji's murder or not. That is the point.

SHRJI PITAMBER DAS. Why not place

it on the Table, s -
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MR. CHAIRMAN: By ‘capsule’ he

means ‘document’, not capsule. Is that right?

"SHRI KRISHAN KANT: Yes.

- PROF. S. NURUIL HASAN- By ‘capsule’,
I mean all the things that have been put,
because the wholc thing is supposed to be
a totality . . .

SHRI KRISHAN KANT: No, Sir. He is
trying to evade the question. The question
is not about the whole document. The
capsule contains so many documents. The
question raised by my friend was whether
the evaluation and assessment of the his-
tory of past 25 years contains Gandhiji’s
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to Questions 28

murder. That is the point.

SHRI PITAMBER DAS: There is not
even a mention about this in the capsule.

(Interruptions)

MR. CHATRMAN: Do you wish to add
anything?

(Interruptions)

SHRI KRISHAN KANT: T seek your
protection, Sir, T am asking a very specific
question. The capsule contains s0 many
things. It contains Pt. Nehru’s writings and
Gandhiji’s wriungs. All right, it is a good
thing. But does that contain the fact of
Gandhiji's murder or not?

(Interruptions)

SHRI A G. KULKARNTI: Sir, are you
satisfied yoursell? You are a very learned
advocate of this country. And you know
how he s replymg. You should direct him
to do justice to the House and to the peo-
ple outside.

DR. K. MATHEW KURIAN: The Minis-
ter must be pulled up. He is not giving
any answer,

SHRI A. G. KULKARNI: The Muuster
may be pulled down; I don't care. But you
should ask him to give correct replies.

PROF. 8. NURUL. HASAN: I submit,
Sir, that T have given the correct reply.
And the correct reply is that these mis-
givings are not justified.

(Initerruptions)

MR, CHAIRMAN Yes. Mrs.

(Interruptions)

Kulkarni.

SHRIMAT] SUMITRA G. KULKARNI:
We in this House are again and again insist-
ing to know from the hon. Minftster whether
the fact about Mahatma Gandhiji's murder
was mentioned or not. I had a talk with
Dr. Badri Nath, Commussioner, Archives,
Madras. who assisted Dr. Krishnaswamy.
And he said that this fact was not men-
tioned. 1 would like the hon. Minister to
give us a categorical reply to this. This is
a very important thing. . . (Interrup-
tions) ... This is prevarification,
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to Questions 30

PROF. S. NURUL HASAN: I would | SHRI A. G. KULKARNI: Sir, we are

not like to refer to a person who is not
present in the House. The hon. lady is
obviously referring to an IAS officer who
was not asked by the Government or the
Council to assist in the preparation of the
document,

SHRI P. N. BISI: May I know from the
hon. Minister whether the capsule has
something like a ‘Rosetta’ stone? We do
not know what language is used there. It
is either in English or in findi. We €o
not know what is written in Mohenjodaro
scripts. So 1 suggest that it is still time to
put something like a ‘Rosetta’ stone, other-
wise nobody will know . . .

oy ae

ME. CHAIRMAN: This is a suggestion.

PROF. S. NURUL HASAN: Sir. just as
we have been able to decipher hierogly-
phics, let us hope that if the languages are
forgotten. we would be able to discover
it.

SHRI ABU ABRAHAM: Sincc the ana- |

logy of National Archives has been brought
in by the Hon’ble Minister, may I ask him
whether the Government would consider
publishing the contents of the capsule after
thirty years?

SHRI BHUPESH GUPTA: Why"

PROF. S. NURUIL HASAN: 1 would not
like to give an assurance for after thirty
years.

MR. CHAIRMAN: Question Hour is

over.

Sir, on an
directive

SHRI KRISHAN KANT:
important issue like this you
should come.

|
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net impufing any motives to you. We only
want you to direct the Minister. . .

MR. CHAIRMAN: I cannot force Minis-
ters to answer questions in the manner you
like.
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.SHRI1 KRISHAN KANT: Sir. I wouid
only submut to you. kindly go through the
{ proceedings of the House today and kindly
in your own conscience decide whether the

I replies given by the Government aie satis-

factory to this House and the country.

MR. CHAIRMAN: All night.

»f} SEvE WEIE 9" ;0 ZHT Y g8y

SHRI A. G. KULKARNI: Sir, you are | =gy | . u

not directing the Minister to tell us fthe
facts.

" MR. CHAIRMAN: Nop, you cannot im-
pute motives to me. 1 do not expect you
to comn tnt upon my conduct.

g g | :
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! SHRI KRISHAN KANT: I am only

suggesting to you. Sir.
14

\ MR. CHAIRMAN: Question hour is

i over,



